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TELECOM REGULATORY AUTHORITY :OF INDIA o
NOTIFICATION
New Delhi, the 11th May, 2004

Neo. 5-4/2000-A & L (Vol. D.—In exercise of the powers conferred by the sub-section 10(1) read with 36(1) of'the

Telecom Regulatory Authority of Act, 1997 as amended for time to time, the Telecom Regulatory Authority of India (TRAI)

 hereby makes the following Regulation amending the Telecom Regulatory Authority of India (Officers and Staff Appointment)
Regulation, 2001, herein after referred to as ‘Principal Regulation’ : g,

The Felecom Regulatory Ainthority.of India (Officers and Staff Appointment) (2nd Amendment) Regulation, 2004.
:  (70f2004)
PARTI-PRELIMINARY .
1. Short title and commencement

() This Regulation shall be called the Telecom Regulatory Authority of India (Officers and Staff Appointment)
(2nd Appointment) Regulation, 2004.

(i) Itshall come into force from the date of its publicatidn in the Official Gazette.

PARTTF-REGULATION RELATING TO THE STAFF CADRE

2 InSchedule II of staff cadre, column 4 regarding length of service for promotion to the post of Lower Division
Clerk is shown as “N.A” in the Principal Regulation. This stands amended as under :

“Promotion fronr amongst Attendants with 3 years' of regular service in that grade and who possess the following: '

(i) matriculation or equivalent from a recognised board or institution, (ii) a typing speed of 30 w.p.m. in English/Hindj;
and (iii) possessing working knowledge of computer.” 4

Y K. GAIHA, Advisor (A & L)

Printed by the Manager, Govt. of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.



